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_ FEATRE WORKERS
(REGULATION OF EMPLOYMENT) AMENDMENT ACT, 1988

THE CINE-WORKERS AND GINEMA T

No. 350 1988

Tizth August, 1988.]

An Act 10 amend therCinesworkers and Cinema: Theatre Workers
(Regulatlon of Employment) Act,198%. .

- Be itenacted by Parliament: in: the Thlrty—mnth Year of *the Repubhc
of India as follows:— AP e :

1. This":Act may - be called the Cme-workers and 'C ema Theatre
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